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-

MINISTRY OF INDUSTRY
{Depirtinent of Industriul Development}

New Delhi. the 2n¢ January, 1920
NOTIFICATION

S.0. 5T).—The following  bye-laws further fo ameud the Coir Board (Servicez) Bye-faws. 1983, made by the Ceir Board,
in excteise of the powers conferred by section 27 of the Coir Industry Act, 1953 (43 of 1933}, rend with bye-law 13 of the Cojr Board
{Transaction ©f Business, Condiions of Sarvices of Emplovees and Mainwenance of Accounts) Bye-laws, 1935 and cenfirmed by
the Central Govertitnent are . by published as required by stib-section (2) of Section 27 of the said Act. namely:

1.(1) These byve-laws may be called the Coir Board (Services) Third Amendmen! Byc-laws, 1959,

(2) They shail come into force on the date of their publication i the Official Gazette.

2. Ta the schedule to the Coir Board (Services) Bye-laws, 1983.(1) after the entries relating to the Helper (Dyeiny) the follywing
entries shall be added, namely:—

SCHEDULE
Nanie of post No, of Classification Scale of pay Whether Age limir Tor direct recruits
Post selection post
O noA-Seloc-
LN POst
{ 2 3 4 3 6

Joint Director *Qnc Group ‘A’ Rs. 3000-100-3500-  Scleciion Not exceeding 43 years,

{Technical) (1989 125-4300. {Revised) Note: The crucial dage for derermi-
Subject 0 ning the age limit shall  he the
vasjation closing date for receipt of apph-
depending cativns from candidates in India
upoen the (other than in the Union Terrive-
woprkload. ries of the Andamun ang Njeshar

fslands and T akshadweeps

Educational and other qualifications Minimum qualiication for Method of Teeruitment In the case of tectr

required for direst recruits promotion whether by direct recti. or by promotior/depu-

by promaiion or by depu-  taionitransfer grades
tatientransfer and percen-  from which promotion;
tage of the vocancies 10 be  deputationransfor 1o
filled by various methods by made
? 8 9 ]
A degree inany branch of Promotion of deputation  Sevdor Scightific

A post-graduate dogree i any branch of
Textile Technolopy or Texuile Lngineering  Textile Technology or Tuuile from Governmemt Con- Oflicers it thegrade of
or Textile Chemistry/Applicd Chemistry,  Enginecring or Textile Chemistry/ trolled RescarchyIndusiriel Rs, 2000-4000 having
Mechanica] Engineering with at least five  Applied Chemistey or Mechanical Establishments, failing mininiem qualifications
years manufacturing resedreh expertence in Engibeering with seven years? which by direct rectt. as in column €,
the fiehd of Coir or uny other natural fbre.  experience in the respecive ficlds,
Neter 1 Qualifizagions dre relaxable af the

discretion of the appointing guthority

inrhe case of vandidates orherwise well

guatifiead.
Note 2.; The unaliticaion reparding cxpericace

i refaxabie at the discrainn of the appoinring

zuthority in the case of candidates belonging

s the Schedule Castes & Scheduled Tribes,

1f at any stage of selection the appoindmg

authotity i of the canion that suibicient

aumber of candidates from these communities

possessislg the requisite experience are not

Tikely to be available to £l up the vacancies.

reserved for them,
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1 2 3 4 5 G

veum-  Two  Group'C' Rs. 1200-30-1560-EB-40-2040 Selection Not excecding 35 years,
Acsistant {1989 (Reviced) Note : The crucial date for deter-
sSubject to mining the age limit chall be the
VaTIATION - <losing daie for feceipt of appli-
depending catione from candidates in  india
wpon ihie (other than those in the Union
wopkioad, territories of the Andaman &
Nigobar Islends and Lakshadweep).

; e e : 7 o

Assistant/

5.5.1..C. orequivalentand a
passinth: alvancad Training
Course conducted by the
National Coir Training and
Design Centre with Two years'

experience in the seale of Rs. 930-1500.

.or equivalent and 2 passin the
¢d Training Course conducted by
ional Coir Training  and  Design
"with 3 years? experiencein  a
sory  capacity in Oir Spinning?
1 Weavine,
£, Qualificationsare
ienof the appointing  authority  in
Fcandidates “otherwise  well  qualificd,
2. The quuification regarding expericnce
cxbue ¢ the diseretion of the appointing
rity in the ciase of candidates  befonging
: Schrduled Castes and Scheduled Tribes,
iny stage of selection the appointing
ity is of the opinion that suflicfent number
ndidates from rhese communiiies possessing
zquisite  experfence are not likely 1o be
able to filf upth>  vacancics “reserved for
1

relaxabic at the

Promotion: fajling which  Training
by direct recruitinent.

Spinning - Maistry[-
weaving Maistry.in the
scale of Rs. 930.1500.

5 —

MoteThecrucialdate for determining

I 2 3 4 5
wmical -&ssismr'.?_#'_aié}; o '_('f}za;p—“c_’mh ﬁ%ﬁﬁ&?ﬁhﬁ-ﬁﬁ Sclections  Notexceeding 35 years.
iting) (198M 2300, (Revised)

ubjectto variation depanding upon the wirklood.

the age limit shall be ihe closing
date for receipt of applications
{from candidates in India (other
ihan those in the Union territories
of the Andamon and  Nicobarp
Tslands and Lakshadweep),

8.8.1L.C.and 2 passin the
Advanced Teaining Curse

conducted by the National Coir

Trairing & Design Coatee with five years-

e 1. Quslifications are relaxable at the  experierce in 2boratory work

retion of the appointing authority in the OR

¢ Of candidates otherwise well qualified,  B.Sc. with five years-experience

in 1aboratory work.

legree in Physics or Chentistry with
ee years’ expericnce it Analyticrl)
Ling worl: in any established laboratory.

te: 2. The aualilication regarding experience
clitxable at the diseretion of the appointing
hority in the case of candidates belonging
(e Scheduled Castes and Scheduled Tribes
Lt any stage of selection the zppointing
hority is of the opinion that sufficient

mber of candidates from {hese communiyiey
ssessing the requiste experience are rnot

2l ¢ be available to fill up the yocancies
2rvd for them.

Fromotiont failing which
by ¢irect recti.

Senicr Laboratory
Assistang; Deeirg
Supervisor inthe

szale of Rug, 12002040,
OR
Laboratory Assistant
with B.Sc. degree and
atleast 5 years?
esperience in the scele
of Ra, 950.1300,

-

T

with
o in
Icgy.
Bl 2578
I the
. the
wise

tion
Ig=
of
in
(be_
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| if
tion
| is
lent
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ing
are
ble
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£
Not exceeding 35 years. )
Noe: The exucial date for determining
the age Hmit chall be the closing
date for reosint of applicatons from
Caiedadates in Iodia (other than
those in the CGrion territories of
the  ndaman and Wrcobar Islands
and Lakshadweep),

— T VU SR S
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1 2 3 o 4 5
" Machine Operator  One® Growp‘C’ R, 1400-40.1500-EB-50-2300,  Sclcction
(Dye House) (1939_) (Revised)
¢35 20t to viriaon q thr workload,
— T T T 8 "

10

" — e

8.5.1.C. or equivalent with -

ITI certificate in the Trade of

Machinist or Fitter and three

years® experience as Mechanie

or Fitter Mechanic under the
Chir Board.

S.S.L.C. or eguivalent with ITT cextificate
sn the trade of Machinist or Fitter and five
years? experience ina workshep.

Note: L. Qualifications are relaxableat the
dizcretion of the appointing authority in case
of candidates otherwise well gualified.
Note: 2. The qualification regarding experience
is relaxable at the discretion of the appointing
authority in the case of candidates belonging
to the Seheduled Castes and Schcdu!cd_ Tribes
ifatany stage of selection the :l.ppoin‘lm:_:
authority is of the opinion that sufficient -
numbzr of ¢ ndidates from thess commun.mﬁ
likely to bz available to fill up the vactncics
regerved for them.

Fitter Mechanic and
Mechanics on Junior
grade under the Coir Board,

Promotion: failing
which by dicect rectt.

s 3 3 4 5 6
mﬁperamf Two¥ Group ‘C? Rs. 930-20.1150-EB-25.1500. Sclection Not cxceeding 35 vears.
{Needling Plant) {1989) (Revised) Ncte : Theerucialdate fordetermining
(Ne o the age limit shall be {he closing
c!atcforrccciplofﬂpp!icationsrrcm
candidate in Indi~ (other than those
in the Union territories of the
Andaman & Nicebar [slands and
Lakshadweep),
sgupject to variation depending wpon the workload.
s
i 4 8 9 Ny

- LTI Certificate (Electrician or Fitter)
e years, expatience in operation
of electrically driven coir

e:1. Qualifications are relaxable at the : :
P : processing michinery

discretion of the apprinting authority 'in

case of candidates otherwise well qualified.
Note: 2. "Thequalification regarding exparicnee

i3 relaxable at the discretion f“" ez appom'tmg
authority in the case of candidates 11210]"1?,[‘11_;5

to the Schaduled Castes and SCh’:dElL’.‘fl Tribes

if at any siage of sclection the E‘.pp':!:n.t;ng
anthority is of the opinjon that suffzient N
pumber of candidates from tiese comuunifies
possessing the requisite experience are not fikelv
10 e available to Gl up the vazancies reserved
for them.

g

- .. A et gy e e e b g - - —p

— e —me

Passin VEIth standard and three

.Hclper (Coir Prccessing)
in the scac of R 750940,

Promotion: [eiling
which by direct rectt,
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g 3(ii) WITE FT NS T L FHIER,
1 2 3 4 5 [
Helper (Coir Processing)  Qne* Grade'D R, 750-12-870-gR-14-040. Notapplicable Notexceeding 35 years,
- (Revised)
*Subject to variation depending vpor the woikload,
7 8 9 ) 10
Abitity to read and write Not applicable Direct recruitment. Not applicable
(2} for the entries relating to Extension Service Qfficer, the following entries shall be substituted namely:—
7

1 2 3 4 5 6

Group ‘B* Rs. 2000-€0-2300- Selceticrn Notexceeding 40  Dezgree in Scicnce preferably with
ER.75-3200. 3CArs. Chemistry and Diplom2 in

Nate:; The crucial Advanced Coir Technoiczy.

Note: 1. Qualificaticn is relaxs

date of determining
the age limit shall be able at the discretion of the

the closing date for appeinting authority in the
receipt of applications  case of candidates otherwise

from candidatesin  well qualified.

Extension Service Cficer  Six*

India (other {han Note: 2. The qualification
those inthe Union regarding experience is res
territoriesof Andaman laxeble at the discretion of
& Nicobar Islands the appointing authority in
and Lakshodweep). the case of candidates bee

longing to the Scheduled
Castes;Scheduled Tribes if
at any stage of sclection
the appointing authority is
of the opinion that suficient
number of candidates from
thesc communities possessing
the requisitc experience are
not likely to be available
to fill up the vacancies rew

*Subject to variation
depznding upon the

workload,
served for them.
8 9 10
Experience as Extension Service Assistant/D yeing Pr¢ metic n- failing which by Exfensmn Servi.cc Assi§ta11t[Dye}ng.
Assistant/ Technical Agsistant (Spinning)/Research direct rectt. ASSiStanﬂTed}mcal Asmstgnt (pr_nmng),f
Assistant/Weaving Assistant/Inspector for three yeers. Research Agsistant/Weaving Assistantf
Inspector.

[Na. 6(2)/84,Coix]
R.K. SINHA, Jt. Secy,

¢ the 25th November, 1983 and have been cmended vide 5.0,

I . . . o1 1
MOTE :—The principe1 byerlaws were notiied vice S0, No. 2481 e ]
No. 187(E) dated the t1th Mzrch, 1989 and 8.0. No. 900 (E), dated 2nd November, 1989,
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